Annexure -4

Name of the corporate debtor: RANKINI POWER GENERATION PRIVATE LIMITED
Date of commencement of CIRP: 14.05.2026 (Order dated 14.05.2026 was received on 15t May 2026)

List of creditors as on: 16t July, 2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

SI. Name Details of Details of claim admitted Amount of| Amount | Amount of | Amount of |Remarks
No. of claim received contingent of any claim not claim if any
credit | Date of [Amount|Amount | Nature | Amount | Whether | % of voting| claim mutual | admitted under
or receipt |claimed|of claim|of claim | covered | related share in dues, that vel:ifica
admitted by party? CoC may be tion
guarantee set-off
1. |Ganesh [29.05.2026 [66,52,055 | 66,52,055 |[Unsecured - Yes - - - - - Creditor
Credits is the
& Holding
Investm Company
ents of the
Private Corporate
Limited Debtor
TOTAL 66,52,055| 66,52,055




